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ECREISE
[7f T e (Rwim)

a4, 18 5, 2026
(et srfarfaery e gorme | Y =Y qErEh £ o 9 T F qagq =)

FT.3M. 3233(37).— T (Hera) srtarf=aw, 1989 (24/89) (Sr&r ok a1e 3<F srfarfa=ra gt T
g) T g 20T FT IT-LTT (1) FTT T& ATRAT % Tgd, o5 TLR = a7d F HqE g o A& o qrasfi=ah
32T F foru, qfey, ST w@fery fEawor agt dermr s § R war g, e Yo afRasEr & Ao &
T sraed= g, SrAiq, iR TsF & @il et # "gat e RASH & qgq giasT-HemardT=y qeg areq
77 AT(BRAG)-H3=a7(MCS) =9t ¥ i KM 426/21-23 77 .20 4T (TS e f3e7) H& 184 it
fAmton", zee g U fF 7 srferrgr w1 Trar Jriud # AT g

I O H Baag #r2 off =xfh, Afag=eT & a9 § wwree i arig 7 (30) o e i ety

& e, I ATAHTw T grer 209 T ITART (1) F e J= o forg Ut qiH 3 oieiq 9% arafy 37
AT

4493 GI/2026 (1)
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T SATTRY, TEH AT TaTa A AT’ or o forg Fer ey (F1eT) ageiears, Sqaa)
T GaT 1 RAN % dgd glasl-aemardedy §e a1eq ¢ ai(BRAG)-H=#ax(MCS) ®o i & 1=
KM 426/21-23 9% .33 (TS 3@ T397) Jear 184 & [HHATr & dag § forfgd &9 § siraa" w&=qa f

SITOAY T URr sty & swer< fRatia B Sroe sie g arfaersy, smaferat i =1 ag =akera =
o 21 AT oy et farfer saammedt o wreas &, gaaTs 7 a6 &, i UH ST o+ & T Y Aa9TH
AT AT ST, ATE HIE FT, FA 3 THT, STAT o TeqT ATTARTLT AT THE AT T T AT TEA R
T AT

I ATATHIH F 207 FT IT-GTT(2) F Shavia qew TAFRT G AT T T g off aaer
TR ATHT STOAT| 28 ATAH=AT F SaTd o ATt S T TS0 37 e fFawor 3uersy € i =&
TR FTRT TeAH YT o ITLh FIATAT H AT HL1eA07 7T ST et 2l

ELGil
ooy Yrer TRATSHAT SrATq SR Tsd & @ial orel # “gat A RdTe % agd giagT-aemariey ge1
ATET ¥ AT(BRAG)-H=#az(MCS) = ort ¥ a1 KM 426/21-23 7% . &r.a7 (T2 e farer) dem
184 T [HHTOT” % forw S¥=rei % |7 AT 6T §==ret & STreRrtad r S aret s/ v wferg G
CREPEANREIGEREL
fSrer &1 AmT-EEr ATTF- 1

o gt

g FT AT - H1-184 1 [[wtor

S 7 AR, TR H AT -gET U, agHiET- qEaET

| I . I I o I R A ——
g, H&qT (TFe) & | TR
(TF=)
1 FATCET 1767 =T 0.470 0.230 qEERT i
2 FATLET 1769 =T 0.700 0.401 LT Tfear
3 FATLET 1763 mﬁiw 15.068 0.860 LT Tfear
4 FATLET 1766 EREEIEL 3.640 0.067 LT Fferor-geff Yo
5 FATCRT 1768 GEE] 0.450 0.279 qEEwT EERICIERI
6 afear 1461 IqA=Y Al 0.030 0.000 TS ROR 39e=4 81 &
7 afear 1598 U AR 0.133 0.000 TR ROR SUeTse gl §
8 gt 1460 w;iw 19.306 2.787 qEHTLT T
9 afear 1464 EREEIEL 12.870 0.345 LT Zferor-geft vora fRfas
10 afear 1483 EREEIEL 9.180 0.193 LT Zferor-geft vora fRfas
11 ot 1484 EIGE] 1.890 0.048 qLEHRTE ST STV AATATET
1352/ o ft=ee foar &1 9 figay
12 EEEI afaq 0.145 0.233 R A= i dera e fireT
1643
JTAT:TEIE AT, AT
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HILT =T TSI AT

3

FALTH I AT T ATH THd T
13 EEEI 1346 AT 0.190 0.225 LRI E R L RICT
RIEIRERIEIN S IR
ferstr T weTT, &9 I werr
. o =7 AT G == wgraTr
14 ESEI 1347 gfaa 0.160 0.369 ST TS RTST, T,
Srer-Fesw
ICERRRICRCIEE R ICEE G R i)
a7 979 % =T T4 A e
15 EXEI 143 ATTHAST 2 0.055 0.007 T ETT,
TTEE-FeATLGT, ATAT-HTA=wa T, Rrer-
arat
16 ESEl 1345 gfaa 0.100 0.215 IR WWWTWWW
ST e T FOETAT
17 ST 1352 YTHTOT SRTeT 0.560 0.222 ECARA Tierar
18 ST 142 =T 0.900 0.455 ECARA Tierar
19 EERI 144 =T 0.240 0.087 LREARA] T
20 ST 163 FATA 5.450 0.259 ECARA EEECIRCRCEIN]
. 1344/
21 ESEL 1621 TS 0.460 0.446 ECARA FAATYTIOT
T 7.28

[T.&. Hros/Heira/smraady/deua/2026/3mTseEt @ea1 184/201]
Weg foarer, geg stsar(Etr -11)

MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 18th June, 2026
Notice under Section 20A of the Railways Act-,1989

S.0. 3233(E).— In exercise of powers conferred by sub-section (1) of section 20A of the
Railways(Amendment)Act,1989(24/89) (hereinafter referred as the said Act.), the Central Government, after being
satisfied that for the public purpose, the Land, brief description of which is given in the schedule annexed here to is
required for the execution of Special Railway Project, namely, “Construction of Road Over Bridge in lieu of closing of
manned L.C.NO-184 at KM 426/21-23 between Stations Barang(BRAG)-Mancheswar(MCS) on Howrah
Visakhapatnam main line under Khurda Rd. Division.” in Khurda district of Odisha state, hereby declares its intention
to acquire such land.

Any person interested in the said land may within a period of (30) thirty days from the date of publication of
the notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
sub-section (1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Competent Authority for Land
Acquisition(CALA) & Tahasildar, Bhubaneswar for Construction of ROB in lieu of closing of manned of L.C.NO-184
at KM 426/21-23 between Stations Barang(BRAG)-Mancheswar(MCS) on Howrah Visakhapatnam main line under
Khurda Rd. Division in writing, and shall set out grounds thereof and competent authority shall give the objector an
opportunity of being heard, either in person or through a legal practitioner, and may, after hearing all such objections
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and after making such further inquiry, if any, as the competent authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the interested
person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures, for Special
Railway Project, namely “Construction of ROB in lieu of closing of manned of L.C.NO-184 at KM 426/21-23
between Stations Barang(BRAG)-Mancheswar(MCS) on Howrah Visakhapatnam main line under Khurda Rd.
Division” in Khurda district of Odisha State.

Name of District:-Khurda

Annexure-I

LAND SCHEDULE

Name of the Project:- Construction of ROB-184

Name of the District:-Khurda, Name of the Division:-Khurda Rd., Name of the Tahasil:-Bhubaneswar

Sl. | NAME OF | PLOT | Classification | 1°t3l | Required | Type
No Mouza No of Land area in Area in of Name of the Land owner
: : Acres ACRES Land
1 Kalarahang 1767 Gochara 0.470 0.230 Govt. Rakhita
2 Kalarahang 1769 Gochara 0.700 0.401 Govt. Rakhita
3 | Kalarahang | 1763 U““'“}tjg;?a“a 15068 | 0860 | Govt. Rakhita
4 Kalarahang 1766 Nayanjori 3.640 0.067 Govt. Southeast Railway
5 Kalarahang 1768 Road 0.450 0.279 Govt. Sarba Sadharana
6 Patia 1461 Not available 0.030 0.000 Pvt. ROR not available
7 Patia 1598 Not available 0.133 0.000 Pvt. ROR not available
8 Patia 1460 U“m}t;‘gz;”a“a 19306 | 2787 | Gowt. Rakhita
9 Patia 1464 Nayanjori 12.870 0.345 Govt. South Eastern Railway Division
10 Patia 1483 Nayanjori 9.180 0.193 Govt. South Eastern Railway Division
11 Patia 1484 Patita 1.890 0.048 Govt. Abada Jogya Anabadi
Birabara Shrichandan S/o: Dinabandhu
1352/ . Shrichandan Caste:Khandayata
12 Injana 1643 Patita 0.145 0.233 Pvt. Vill:Singada Thana:Sahid Nagara,
Bhubaneswar
Balarama Das S/o:Sukanta Das
13 Ini 1346 Gharabari 0.190 0.225 Pvt. Caste:Kandara Vill:Gobindaramapatana
fyana Thana:Niali District:Cuttack
Bijaya Kumar Mahapatra, Sanjaya Kumar
14 1347 Patita 0.160 | 0.369 Pvt. Mahapatra 8/o: Nrusingha Charana
Injana Mabhapatra Caste: Brahmana
Vill:Tailipada, Po:Bentkar, District-
Cuttack
Bikrama Pradhan, Bichitra Pradhan,
Chitrasen Pradhan S/o:Guru Charana
15 143 Bajefasala 2 0.055 0.007 Pvt. Pradhan Caste: Khandayata Vill: Injana.
Injana ,Po. -Kalarahang, Thana-Mancheswara,
District-Khurda
. . Dhula Malik S/o:Pandaba Malik
16 Injana 1345 Patita 0.100 0.215 Pvt. Caste:Kandra Vill: Krushnasaranapur
17 Injana 1352 Gramya Jungle 0.560 0.222 Govt. Rakhita
18 Injana 142 Gochara 0.900 0.455 Govt. Rakhita




[T &% 3(ii)]

GIESEEIRIE EE RS R IE)

19 Injana 144 Gochara 0.240 0.087 Govt. Rakhita

20 Injana 163 Canal 5.450 0.259 Govt. Jala Sechana Bibhaga

21 Injana 1136‘;/ Road 0.460 0.446 Govt. Sarba Sadharana
TOTAL 7.28

[F. No. CAO/CON/RSP/BBS/2026/ROB No.184/20A/]
MAHENDER PITTALA, Chief Engineer (Con-III)
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